1 TEM NO. MV A COURT NO. 4 SECTION |1 A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 1237 OF 2004

SUMERI & ORS. Appel I ant (s)

VERSUS

STATE OF HARYANA Respondent ( s)

(Wth office report )

Date: 12/12/2005 This Appeal was nentioned today.

CORAM :
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTICE A K. MATHUR
For Appellant(s) Proxy counsel

for M. Raj Kumar Mehta, Adv.

For Respondent(s) M. T.V. George, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Not to be taken up this week.

[ Charanjeet Kaur ]

Court Master

[ On Prakash ]

Court Master



